fI TEM NO Mt A COURT NO. 3 SECTI ON XVI

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CIVIL APPEAL NQ(s). 7290 OF 1994

STATE OF BI HAR Appel | ant (s)

VERSUS

SURAJ DEO SI NGH & ORS Respondent ( s)

Dat e: 28/04/2006 This Appeal was nentioned today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTICE D. K. JAIN
For Appell ant(s) M. CGopal Singh, Adv.
M. D.N Goburdhan, Adv.
For Respondent (s) M. Rajesh Prasad Singh, Adv.

(Mentioned bhy)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Post on 11-5-2006.



(R K. DHAVWAN) ( VEERA VERMA

COURT MASTER COURT MASTER

(Mentioning slip is encl osed)



